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title: Papers laid on the Table of the House by Ministers/Members.

HON. SPEAKER: Now, Papers to be laid on the Table.

... Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF

PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): Madam, I beg to lay on the Table:-
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(i)

A copy of the Annual Report (Hindi and English versions) of
the Indian Society of Agricultural Statistics, New Delhi, for
the year 2015-2016, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Society of
Agricultural Statistics, New Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 5518/16/16]
A copy of the Annual Report (Hindi and English versions) of
the Indian Society of Agricultural Economics, Mumbai, for the
year 2015-2016, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Society of
Economics Statistics, Mumbai, for the year 2015-2016.

...(Interruptions)

[Placed in Library, See No. LT 5519/16/16]
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(1) duoft arférforrer, 2013 6 emer 394 & aiveia forafeRan ugi B vao-va gfer (f&ad aen aBEh svar)o:-

(@) (vw)

(an)

molicd @I, Rt foper s, el & ad 2015-2016 &
R Bl DR grI e
Polied i) Rt e s, seriz B @i 2015-2016 o1 a@iftfa
ufericel, cRASEEA R den 301 U2 RRIqEw- AScRaudiers &t
feafore |

[Placed in Library, See No. LT 5520/16/16]

(2) smageras avqg aiférforey, 1955 &t et 3 & sieia sidl foraferRaa siftraensi B va-uw yfer (Badt aer sEpEl smwurn)o:-
(o) L3 3053(ar) st 23 Riasaz, 2016 B smea B o A YorfdrT

B3 o e off Podiwr 3dz e foriqur diiz gfdremr Jverar wen
Fas, ool 37 oo Rea sy gfdes geleioncnsi & AsRID
fordoren B2 3u forern @Y 21 aiftRpon ¥ ordt fow swet b 6 s B
araftr ¥ fore sdvw Britfdrs & wu 3t aifte Rpe oot b @y 3 3

(@) 4o (Rriqur) isheror amdar, 2016 S 23 Riteaz, 2016 sm ¥
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16 3 siféRicen 3. @r1.3m. 3054(ar) 3 yesifar gam em
[Placed in Library, See No. LT 5521/16/16]

Iedler urGy Fared yd e, 3o I ad 2015-2016 & arftfas
gfericet &t ves yfer (fBoch aen @k sz

ISR Uren Farses yde e, 3gdrs & ad 2015-2016 ¥ arftfas
crensll &t v gfer (Bodl aen s@)elt Jizaszur) den 3ot w2 Araradten
yferieat |

Iredier ureu Fares yde Jenol, 3gdrs & ad 2015-2016 ¥ wrefasor
&t R grr Wwhten & vas yfer (Bodt aen sEEh sivaa))

[Placed in Library, See No. LT 5522/16/16]



(4) ag-aroelter st Aersdtor aiftfdrp, 2002 St arar 124 &t suerar (3) B sicela ag-arsdta wsivda Aemrsdls (zioeor) Brw, 2016, i
17 sprd, 2016 & o & Is1ad 31 SiftRydon 3. A1.®r.fe1. 798 (ar) 3 ywrfdn gu &, it v yfer (fect aen sEEh dwarn)

[Placed in Library, See No. LT 5523/16/16]

(5) onorew dbie i aners Sfta siftform, 1914 6 arer 4(a) & sidsia uey FeRte (s 9 mend o1 Aiforwer) (7di Joler) anger, 2016, st 5
3R, 2016 & 4R & s Dt AfRRITeN IR G1.30. 2614(31) 3 Yb1fIrT g3 em

[Placed in Library, See No. LT 5524/16/16]

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI KIREN RIJIJU): Madam, I beg to lay on the Table:-

(1) () A copy of the Annual Report (Hindi and English versions) of
the National Institute of Disaster Management, New Delhi,
for the year 2014-2015, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of
Disaster Management, New Delhi, for the year 2014-2015.

(2)  Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 5525/16/16]

...(Interruptions)

mﬁmmmmmﬁmmﬁ(sﬂmﬁmgﬁh)nm&m,afdsuﬁﬂaﬂm, 2013 bt emar 394 &t 3uenar (1) B sicela Prerfefan
& vev-uas yfer (fRad) aen @) sivasavr) e uee Uz Jxwn § -

(vaw) ACERT Rwst @t e 3l Rwr Bew, of Rech B aAd 2015-201635 wriaur & wR R a@ler
(@) e Rist aot Rer alle Ricorar Browa, o€ Reeht @1 awAora 2015-2016 @1 arAR o gRtgor, Ararastdier A cren 3o1 w2 Rriqe aedxralers Bt Rufdw,
[Placed in Library, See No. LT 5526/16/16]

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI BABUL SUPRIYQ): Madam, I beg to lay on
the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 394 of the Companies Act, 2013:-

(i) Review by the Government of the working of the Bharat
Heavy Electricals Limited, New Delhi, for the year 2015-
2016.

(ii) Annual Report of the Bharat Heavy Electricals Limited, New
Delhi, for the year 2015-2016, alongwith Audited Accounts
and comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 5527/16/16]
(2) A copy each of the following papers (Hindi and English versions):-

(i) Memorandum of Understanding (Hindi and English versions) between the Andrew Yule and Company Limited and the Department of
Heavy Industry, Ministry of Heavy Industries and Public Enterprises, for the year 2016-2017.
[Placed in Library, See No. LT 5528/16/16]
(ii) Memorandum of Understanding (Hindi and English versions) between the Bharat Pumps and Compressors Limited and the Department
of Heavy Industry, Ministry of Heavy Industries and Public Enterprises, for the year 2016-2017.



[Placed in Library, See No. LT 5525/16/16]
(iii) Memorandum of Understanding between the Bharat Heavy Electricals Limited the Department of Heavy Industry, Ministry of Heavy
Industries and Public Enterprises, for the year 2016-2017.
[Placed in Library, See No. LT 5530/16/16]

... Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS, MINISTER OF STATE IN THE MINISTRY OF SHIPPING AND
MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI MANSUKH L. MANDAVIYA): Madam, I beg to lay on the Table:-

(1) A copy of Notification No. G.S.R.3371(E) (Hindi and English versions) published in Gazette of India dated 34 November, 2016 order indicating the
supplies of urea to be made by domestic manufacturers of urea to States and Union Territories during Rabi, 2016-17 under sub-section (6) of Section
3 of the Essential Commodity Act, 1955.

[Placed in Library, See No. LT 5531/16/16]

(2) A copy of the Chemical Weapons Convention Rules, 2016 (Hindi and English versions) published in Notification No. G.S.R.834(E) in Gazette of
India dated 30" August, 2016 under Section 56 of the Chemical Weapons Convention Act, 2000.

[Placed in Library, See No. LT 5532/16/16]

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (SHRI C.R. CHAUDHARY): Madam, I beg
to lay on the Table:-

(1) A copy of the Food Corporation of India (Staff) (First Amendment) Regulations, 2016 (Hindi and English versions) published in Notification No.
EP.1(1)/2015 in Gazette of India dated 10t May, 2016 under sub-section (5) of Section 45 of the Food Corporation Act, 1964.

[Placed in Library, See No. LT 5533/16/16]

(2) A copy of the Annual Report (Hindi and English versions) of
the Central Warehousing Corporation, New Delhi, for the
year 2015-2016, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Warehousing
Corporation, New  Delhi, for the vyear 2015-2016.
...(Interruptions)

[Placed in Library, See No. LT 5534/16/16]

HON. SPEAKER: Hon. Members, please go back to your seats.

...(Interruptions)
HON. SPEAKER: I am requesting you. Please go back to your seats.

...(Interruptions)
HON. SPEAKER: Let me start 'Zero Hour'.

...(Interruptions)

HON. SPEAKER: Shri Premachandran ji, I have got your notice of privilege. It is under my consideration.
... Interruptions)

HON. SPEAKER: The House stands adjourned to meet again at 2.00 pm.



12.06 hours

The Lok Sabha then adjourned till Fourteen of the Clock.

14.02 hours
The Lok Sabha re-assembled at Two Minutes past
Fourteen of the Clock.

(Shri Hukum Singh in the Chair)
... Interruptions)
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